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Defective Case Register from 2024-07-30 to 2024-07-30

e Advocate for Date of

SI.NO. Filing No Petioner/Caveator |objection Defects as per S.R.

CONTC/31975/2024 PRAHARAIJ 30 : :
6-RECEIPT SHOWING SERV.COPY TO

) D- BISWARANJAN  2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22698/2024 \DALAI 30 1.Seal AND signature of the Jail authority not
furnished in the V.nama
6-RECEIPT SHOWING SERV.COPY TO
3 D-WP(C)/32154/2024 [Y/ AT A PRAKASH 12023-07- 1, 0. 1/ T/ETC.NOT FILED.
NATH 30
. b N 2 SRECEITSIONNG SERVCONY T
ABLAPL/22539/2024 [PANDA 30 : :
6-RECEIPT SHOWING SERV.COPY TO
ALOK KUMAR 2024-07-

5 D-WP(C)/32250/2024 MOHAPATRA 30 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

6 CONTC/31488/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

PRAMOD KUMAR (2024-07-

7 D-WP(C)/31999/2024 (g oy 30 1.court fees payble Rs.18/. paid Rs.6/. Deficit
court fees of Rs.12/ to be paid. 2. Anex.-3 not fully
page marked and some pages of annex. -2 not
legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

8 iﬁL APL/22495/2024 gﬁ’gﬁUMAR 5824'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

DEBASIS 2024-07-
9 D-WP(C)/32269/2024 TRIPATHY 30 AG/CG/IT/CT/ETC.NOT FILED.
D- GAUTAM 2024-07-
10 CRLMC/22578/2024 IXI]I)J\I/(HERJL SR. 30 Date of order of cog. seems to be wrong in Prayer.
1 D- ﬁigﬁgﬁg A 2024-07- Names In Capital Letters Of All The Signing
CRLMC/22499/2024 SAMANTRAY 30 Advocates Not Indicated
6-RECEIPT SHOWING SERV.COPY TO
MAHESWAR 2024-07-

12 D-WP(C)/32303/2024 MOHANTY 30 AG/CG/IT/CT/ETC.NOT FILED.

D- PRASANTA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

13 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22627/2024 ROUTRAY 30
6-RECEIPT SHOWING SERV.COPY TO
14 D-WP(C)/32146/2024 IS\&T[EA PRAKASH §824-O7- AG/CG/IT/CT/ETC.NOT FILED.

Legible copy of page-23 to be filed.
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6-RECEIPT SHOWING SERV.COPY TO

D- ATMAIJIT 2024-07-
15 |CRLMP/22364/2024 MANMITH DAS 30 AG/CGIT/CT/ETC.NOT FILED.
6 CHANDAN 202407 [0 i o T e NOT FILED.
ABLAPL/22504/2024 SAMANTARAY |30 : :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
17 CONTC/29889/2024 ADV 30 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
13 D- JEEVANJYOTI 2024-07- [FURNISHED.
CRLMC/21641/2024 MOHANTY 30
1. Provision of Law incorrectly furnished. Neat
and legible copies of pages 16,18 to 27,29,33 to 35
not filed. 3. C.copy of impugned Order Dated
22.09.2022 not filed. I.A. filed for dispensing
with.
19 D-MACA/31502/2024 SK"]I?;TG"EIY §824-07- Index not filled in.(ii)Statutory deposit not made.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
PRATAP 6-RECEIPT SHOWING SERV.COPY TO
20 D- CHANDRA 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22565/2024 MISHRA 30
. Paragraph no. not correctly furnished on
declaration.2. Page nos.8 , 9 not neat and legible.
a D UMASHANKAR  2024-07- (26, iy o ETCNOT FILED,
ABLAPL/22510/2024 [PATEL 30 : :
6-RECEIPT SHOWING SERV.COPY TO
22 |[D-CRLA/225162024 ;o0 > RUMAR 0407 s 6 06 1micT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
23 D-WP(C)/32121/2024 CHANDRA SAHU 10
Mobile numbers of all the advocates not furnished
in Vakaltanama.
21-STATUTORY DEPOSIT/AWARDED
SUBRAT 2024-07-
24 D-MACA/31492/2024 SATPATHY 30 AMOUNT NOT DEPOSITED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
JITENDRA 2024-07- 11-NEAT,LEGIBLE ATTESTED ANNEXURES
25 D-WP(C)/32001/2024 KUMAR 30 NOT FILED.
CHHOTARAY
Annex.1 not legible. 2. ANNEX. 5 is wrong page
marked.
26 D-WP(C)/32226/2024 giIéFHKUMAR §824-07- .Receipt Showing Serv.copy To CT not Filed.
21-STATUTORY DEPOSIT/AWARDED
27 |D-MACA/32127/2024[SOMNATH ROY 50> 07" AMOUNTNOT DEPOSITED.
1.Period of Delay 36 days
28 D- RAJKUMAR 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/22526/2024 |SUTAR 30 AG/CG/IT/CT/ETC.NOT FILED.




mobile Phone Numbers Of All The Signing
Advocates Not Indicated

IéII{S:II\(I)DRl]{EA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

29 D-WP(C)/32158/2024 RAIJGURU 30 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRA
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

30 ABLAPL/22515/2024 ARIJEET MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

31 CONTC/31943/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED

PRAMOD KUMAR (2024-07-

32 D-MACA/31797/2024 TRIPATHY 30 AMOUNT NOT DEPOSITED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SANTOSH 2024-07-

33 |D-WP(C)32265/2024 |y i\ AR DASH |30 1.Page n0s.26 to 28,31 to 35,38,48,61,62,67 to
78,85 to 87,91 to 100,110,121 and 124 not neat
and legible.

Page 17 is not neat and legible .Name of the father

34 D-WP(C)/32244/2024 ;ﬁiADJ}II]z‘;N §824-07- of the petitioner is not proper in ct, affidavit and
vakalatnama

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

35 CONTC/29898/2024 ADV 30 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

36 BLAPL/22535/2024 ARIJEET MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SUDHANSU 2024-07-

37 D-WP(C)/32240/2024 SEKHAR PRATAP 30 AG/CG/IT/CT/ETC.NOT FILED.

D- BIKRAM 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

38 CRLREV/21207/2024 CHANDRA 30 AG/CG/IT/CT/ETC.NOT FILED.

GHADEI
6-RECEIPT SHOWING SERV.COPY TO
DIPTENDU 2024-07-

39 D-WP(C)/32231/2024 SUNDAR RAY 30 AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

40 D- BIJAYA KUMAR  |2024-07- |STAMPED,EXECUTED,ACCEPTED.

BLAPL/22529/2024 |BEHERA 1 30
Name not furnished in capital.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
41 D- SRIBATSA NAYAK 2024-07- 1.provision of law not correctly furnished in the
BLAPL/22478/2024 30 . : .
top of the cause title.2.Paragraph in declaration
not correctly furnished.Affidavit is not proper
since the petitioners who are in Jail custody have
sworn the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
UNMESH 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

42 D-CRLA/22604/2024 CHANDRA JENA 130
1.Period of Delay 48 DAYS

43 D-WP(C)/32117/2024 BIKASH MISHRA 2024-07- Legible copy of page-32 to be filed

30




6-RECEIPT SHOWING SERV.COPY TO

PRASANTA 2024-07-
44 D-WP(C)/32286/2024 KUMAR MISHRA |30 AG/CG/IT/CT/ETC.NOT FILED.
D- RABINDRA NATH (2024-07- . :
45 RPFAM/31485/2024 |PRUSTY 30 Good ground certificate not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
46 D- ALOK KUMAR 2024-07- |19-UNDERTAKING FOR NON FILING OF
CRLMC/22481/2024 MOHAPATRA 30 TRANSLATED COPY NOT FILED
1. Page no. 16 not legible.
KUNAL KUMAR  |2024-07- |.Receipt Showing Serv.copy To School and Mass
47 D-WP(C)/32173/2024 SWAIN 30 Education not Filed.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
48 CRLMP/22335/2024 ANIRUDHA DAS 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
D- BRAJA MOHAN  12024-07- STAMPED,EXECUTED,ACCEPTED.
4 (CRLMP/22271/2024 [SARANGI 30 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
1. Synopsis and date chart not mentioned in index
page. 2. L.A.A. fee Rs. 10/- to be paid.
0 | INVANANANDA - 202407 (6 T ETCNOT FILED. |
CRLMA/22341/2024 PANDA 30 : :
8-CAUSE TITLE NOT IN ORDER.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
2024-07- NOT FILED.
51 D-CMP/32106/2024 MAMATA MISHRA 30
1- STATUS OF PARTIES IN COURT BELOW
NOT FURNISHED 2- PAGE 23, 24, 25 NOT
NEAT
6-RECEIPT SHOWING SERV.COPY TO
2024-07- AG/CG/IT/CT/ETC.NOT FILED.
52 D-WP(C)/32126/2024 [KIRTAN DANG 30
The name of father of opp.party no.5 not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
JITENDRA AG/CG/IT/CT/ETC.NOT FILED.
53 D-WP(C)/32002/2024 KUMAR §824-O7- Il\II(BIF\If]:i:?EgEEGIBLE ATTESTED ANNEXURES
CHHOTARAY :
ANNEX. 1 and 4 are not legible
6-RECEIPT SHOWING SERV.COPY TO
BIPLABA P.B. 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
54 D-WP(C)/32229/2024 BALIALL 30
occupation not given
21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.
55 [D-MACA/31532/2024/ S\ KUMAR 1282407
1.Court Fee 3876.40p. be paid. 2.Logo of Rs.50/-
is wanting.
6-RECEIPT SHOWING SERV.COPY TO
56 |D-WP(C)/32417/2024 ggADIAA KISHORE 5824'07' AG/CG/IT/CT/ETC.NOT FILED.




4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- JAYAKRISHNA 2024-07-
57 CRLMC/22596/2024 IMOHAPATRA 30 AG/CG/IT/CT/ETC.NOT FILED.
Occupation not furnished in affidavit

- sy o [ECHRTED CONY OF AL APPELLATE

RPFAM/32208/2024 [KUMAR DALAI 30
6-RECEIPT SHOWING SERV.COPY TO
BISWAIJIT 2024-07-

59 D-WP(C)/32238/2024 MOHANTY 30 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

60 CONTC/29890/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

61 D-WP(C)/32277/2024 giI—SIOK KUMAR §824-O7- AG/CG/IT/CT/ETC.NOT FILED.

Age of the opp. parties 4 to 9 not furnished .
2024-07- 6-RECEIPT SHOWING SERV.COPY TO

62 D-WP(C)/32346/2024 MANAS PATI 30 AG/CG/IT/CT/ETC.NOT FILED.

63 D- HRUDANANDA  |2024-07- |. ICC case number not correctly mentioned in
CRLMP/22184/2024 MOHAPATRA 30 page no. 1

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

- oo . SIROMSONOF A NOT D 0N

ABLAPL/22563/2024 PRADHAN 30 )
1. Page nos.17,18 , 19 not neat and legible.2. Page
n0.20 not available on record.
1.Subject code not furnished. 2.Annexures-1 and 2
65 D-WP(C)/32149/2024 SOUMYA RANJAN 2024-07- are not correctly page marked, 3. Annexure-4 is
MOHANTY 30 o
not exhibited.
D- PRASANTA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

66 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22631/2024 ROUTRAY 30
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

67 D- BIKASH KUMAR |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22503/2024 PRADHAN 30

Page marking not properly mentioned as per
Index.

o D ARUN KUMAR  2024-07- (08 S P FILED,
ABLAPL/22494/2024  BEHERA 30 ’ )
BLAPL/21058/2024 [DAS 30 ) )

6-RECEIPT SHOWING SERV.COPY TO
70 [D-WP(C)/32284/2024 [SIBAPRASAD PATI 50>+ 077 AG/CGIT/CT/ETC.NOT FILED.
Legible copy of page-14,15 and 20 to be filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- CHITTARANJAN |2024-07-
71 CRLMP/21046/2024 DAS 30 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
72 CONTC/31945/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
73 CRLMP/21402/2024 30 AG/CG/IT/CT/ETC.NOT FILED.
74 D- SAMARENDRA  |2024-07- |Synopsis and list of dates and event not signed
CRLREV/22083/2024 MOHANTY 30 2.Code Wrongly indicated
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
- ok kouar ameor. BANDERINGEOR YoN G
CRLMC/22485/2024 MOHAPATRA 30
1. Page no. 16 not legible. 2. Paragraph numbers
not correctly furnished in declaration
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
76 CONTC/31984/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
- D- BIKRAM PRATAP |2024-07- ];.nrolftnentol\fl‘usmbltirA I\Cllot In(thczted W'her(iveirw .
CRLMC/22349/2024 [DAS 30 Pgﬁi‘o‘fe teh Advocate Appearing fn A€
6-RECEIPT SHOWING SERV.COPY TO
78 |D-WP(C)/32282/2024 (AR KUMAR 12024071, 06 1/ T/ETC.NOT FILED.
PATRA 30
21-STATUTORY DEPOSIT/AWARDED
79 [D-MACA/32130/2024/SOMNATH ROY |50°*07" AMOUNTNOT DEPOSITED.
1.Period of Delay 37 days
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
80 CONTC/31950/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
81 CRLMP/22528/2024 SAILABALA JENA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-07-
82 D-WP(C)/32136/2024 LENKA 30 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- |0-RECEIPT SHOWING SERV.COPY TO
83 D-CRLA/22517/2024 RITA SINGH 30 AG/CG/IT/CT/ETC.NOT FILED.
" srosoar  aneor. CRECEITSIOVNG e Cory o
ABLAPL/22500/2024 BEHERA 30 : :
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
85 CONTC/31960/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
26 D- BHABANI 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/22305/2024 |SANKAR MISHRA |30
1. Page nos 14,15, 16 not legible.
s D UMASHANKAR - 2024-07- (26, iy ETCNOT FILED,
ABLAPL/22511/2024 [PATEL 30 : :
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-07-
88 D-WP(C)/32257/2024 PRADHAN 30 AG/CG/IT/CT/ETC.NOT FILED.
29 D- ﬁ%%%l\én 2024-07- \Date of impugned order appears to be wrongly
CRLMC/22583/2024 ’ 30 furnished in prayer.

SR.ADV.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
90 CONTC/29891/2024 ADV 30 AG/CG/IT/CT/ETC.NOT FILED.
o D SARADA PRASAD 2024-07- Ll Gl ETC NOT FILED. |
ABLAPL/22493/2024 DASH 30 ) :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
92 CONTC/31591/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
93 CONTC/31590/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
94 D- JENAMANI 2024-07- |9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/22415/2024 |JEEBAN JYOTI 30 TOP OF CAUSE TITLE.
Page no-9 vide annex-1 not partial neat.
s |D: PRAVASH 20207 [0 i T ETCNOT FILED.
CRLMC/22484/2024 |\CHANDRA JENA (30 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
96 D- BRAJAMOHAN  2024-07- [10-SUBJECT CODE NOT
CRLMP/22270/2024 |SARANGI 30 FURNISHED/INCORRECTLY MENTIONED
1. Synopsis AND date chart not mentioned in
index page. 2. Age of the petitioner not tally with
affidavit. 3.L.A,A.fee Rs. 10/- to be paid.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
97 D-WP(C)/32400/2024 |SAIBRATA RATH 30 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
98 CONTC/31964/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
Receipt showing service of copy on SC S and ME
99 D-WP(C)/32179/2024 RUNAL RUMAR |2024-07- not filed.2.Status of petitioner no.9 appears to be
SWAIN 30 .
mcorrect.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SATYABRATA 2024-07- |14-NOT PROPERLY INDEXED.
100 |D-WP(C)/32056/2024 SATAPATHY 30
1.Synopsis and list of dates and events are not
marked as A and B respectively in index
6-RECEIPT SHOWING SERV.COPY TO
CHITTA RANJAN 2024-07-
101 |D-WP(C)/32210/2024 PATTNAIK 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
02 D- MANOJ KUMAR  12024-07- 14-NOT PROPERLY INDEXED.
CRLMC/22439/2024 MOHANTY 30 1. Age of the petitioner not mentioned in affidavit.
2. Paragraph numbers not correctly mentioned in
declaration.
103  |D-WP(C)/32145/2024 SI&(;K KUMAR §824-07- Annexures 6 and 7 are not attested as true copies.




6-RECEIPT SHOWING SERV.COPY TO

BHABANI 2024-07. [AG/CG/IT/CT/ETC.NOT FILED.
104 |D-WA/31786/2024  |[SANKAR 20
TRIPATHY (1) petitioners No.2 and 3 of WP(c ) No13439 of 2019
not as party in this WA.
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-07-
105 |D-WP(C)/32307/2024 [pp S’ 20 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TUSAR KANTA  12024.07. [AG/CG/IT/CT/ETC.NOT FILED.
106 |D-WP(C)/32275/2024 |, )7 A 20
Age of the petitioner in CT does not tally with
vakalatnama and affidavit .
D. 2024.07. [6-RECEIPT SHOWING SERV.COPY TO
107 |51 ApL/22537/2004 |ARUEET MISHRA [0 AG/CG/IT/CT/ETC.NOT FILED.
2024-07. [6-RECEIPT SHOWING SERV.COPY TO
108 |D-WP(C)/32124/2024 |SWETALANA DAS |3 ¢ AG/CG/IT/CT/ETC.NOT FILED.
2024-07. [6-RECEIPT SHOWING SERV.COPY TO
109 |D-WP(C)/32350/2024 MANAS PATI 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SMITA RANJAN  |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
110 |D-CRLA/22548/2024 |5 o\ ") 1o 20
Period of Delay 1143 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- |9-PROVISION OF LAW NOT FURNISHED ON
L ABLAPL/22544/2004 [AVIRAM PATRA 3 TOP OF CAUSE TITLE.
1. Page nos.7,8,14, 15 not neat and legible.
D. KHAN 2024-07. [6-RECEIPT SHOWING SERV.COPY TO
12 | RiMP226712024 MAHMOODUL 120 AG/CG/IT/CT/ETC.NOT FILED.
HASAN NIAMATI
D. PRASANTA 2024-07. [6-RECEIPT SHOWING SERV.COPY TO
113 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22551/2024 |5 Sim o 30
6-RECEIPT SHOWING SERV.COPY TO
114 |D-WP(C)32281/2024 ARUNKUMAR - 2023-07- 1)\ &) G/IT/CT/ETC.NOT FILED.
PATRA 30
6-RECEIPT SHOWING SERV.COPY TO
115 |D-WP(C)/32109/2024 | SOOI ANANDA 2024-07- 1\ 0617/ T/ETC NOT FILED.
GURU 30
21-STATUTORY DEPOSIT/AWARDED
RAMANI RANJAN (2024-07-  AMOUNT NOT DEPOSITED.
116 |D-MACA/31770/2024) ;S0 rs 20
1.D.C fee of Rs.4874/- be paid.
6-RECEIPT SHOWING SERV.COPY TO
117 |D-WP(C)/32150/2024 SATYA PRAKASH 2024-07-1 )0 G/IT/CT/ETC.NOT FILED.
NATH 30
ns |2 ALOK KUMAR 12024-07- TG{E:CGE/E/TCSTI/{ST?ESTSESESOPY 10
CRLMP/22531/2024 [MOHAPATRA 30 : -
119 |D- SAILABALA JENA [2024-07- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/22525/2024 30 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




First para of page no.45 not neatly legible.

6-RECEIPT SHOWING SERV.COPY TO

D- UMESH 2024-07-
120 |BL APL/22611/2024 |CHANDRA DORA |30 AG/CGIT/CT/ETC.NOT FILED.
21 2 SARADA PRASAD |2024-07- TG{E:C(}E/E/TCSTI/{ST?ESTSESESOPY 10
ABLAPL/22505/2024 [DASH 30 : :
6-RECEIPT SHOWING SERV.COPY TO
122 |D-WP(C)/32254/2024 L RAMOD KUMAR [2023-07- 1\ ) 6/1T/C T/ETC.NOT FILED.
SAHOO 30
123 2 ALOK KUMAR 12024-07- TG{E:C(}E/E/TCSTI/{ST?ESTSESESOPY 10
CRLMP/22532/2024 [MOHAPATRA 30 : :
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
124 |D-WP(C)/32256/2024 |50 S’ 20
Page no 16 is not neat and legible .
D. 2024-07. [6-RECEIPT SHOWING SERV.COPY TO
125 | CONTC319582004 | ADV- 20 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRADEEPTA 2024-07-
126 |D-WP(C)/32227/2024 | 1o BEER A 130 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
127 [D-WP(C)/32276/2024 giI—SIOK KUMAR §824-07- AG/CG/IT/CT/ETC.NOT FILED.
Age of the opposite parties 4to 7 not furnished .
6-RECEIPT SHOWING SERV.COPY TO
g |D- PARTHA SARATHI [2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22549/2024 |[NAYAK 30
provision of law not correct.
129 2 ARUNKUMAR 12024-07- TG{E:C(}E/E/TCSTI/{ST?ESTSESESOPY 10
ABLAPL/22492/2024 BEHERA 30 : :
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR  2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
130 [D-WP(C)/32308/2024 |/ 4 b it a 20
Pg.22 and 52 are not legible
6-RECEIPT SHOWING SERV.COPY TO
131 |D-WP(C)/31818/2024 | RSHIROD KUMARR023-07- 1)\ ) 11/ T/BTC NOT FILED.
SAHOO 30
6-RECEIPT SHOWING SERV.COPY TO
132 |D-WP(C)/32177/2024 ASHOK KUMAR 12024-07- 1) /0 G/IT/CT/ETC.NOT FILED.
SAHOO 30
19-UNDERTAKING FOR NON FILING OF
RASHMI KANTA  [2024-07-
133 |D-WP(C)/32125/2024 |, ‘1A Ry 20 TRANSLATED COPY NOT FILED
23-NOMENCLATURE NOT CORRECTLY
PRASANNA 2024-07- [FURNISHED .
134 |D-WP(C)/32255/2024 || ' R DASH 130
This may be registered as C.M.P.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
135 D LALATENDU 2024-07- |9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/22545/2024 JENA 30 TOP OF CAUSE TITLE.
1. Page n0.30 not neat.
136 |D-WP(C)/32283/2024 | ARUN KUMAR  |2024-07- |6-RECEIPT SHOWING SERV.COPY TO
PATRA 30 AG/CG/IT/CT/ETC.NOT FILED.




Annexure-2 is not properly exhibited

6-RECEIPT SHOWING SERV.COPY TO

CHITTA RANJAN |2024-07-
137 |D-WP(C)/32205/2024 PATTNAIK 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
138 |D-WP(C)/32148/2024 [S3RTT KUMAR 2024071, 0617/ T/ETC NOT FILED.
DASH 30
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-07-
139 |D-WP(C)/32253/2024 KUMAR DALAI 130 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-
140 SUJATA JENA
BLAPL/22718/2024 30 C.T number not tally with FIR Copy,copy of
depositions and cause title.
6-RECEIPT SHOWING SERV.COPY TO
141 |D-WP(C)/32178/2024 G AINA RANIAN 202407 0617/ T/ETC.NOT FILED.
SETHI 30
6-RECEIPT SHOWING SERV.COPY TO
PRAVAT KUMAR |2024-07-
142  |D-WP(C)/32139/2024 NAYAK 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA AG/CG/IT/CT/ETC.NOT FILED.
143 P KUMAR 2024-07-
ABLAPL/22634/2024 ROUTRAY 30 1.C.T.case n0.1060/2024 in cause title not tally
with para-3 of the petition.
144 P DEEPAK KUMAR |2024-07- TG{E:CGE/E/TCSTI/{ST?ESTS?SESOPY 10
CRLMA/22379/2024 [PANDA 30 ) )
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
145 |D-CRLA/22608/2024 |ANIRUDHA DAS 30 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
146 D- ALOK KUMAR 2024-07- [11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/22530/2024 MOHAPATRA 30 NOT FILED.
1. In affidavit Age of the petitioner not tally with
cause title. 2 page no.14 not neatly legible.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
4 D- SANJAY KUMAR  2024-07- ADVOCATES NOT INDICATED
CRLMP/22123/2024 |BEHERA 30 1. Age of the petitioner not tally with affidavit. 2.
copy of complain dated at page no. 3 vide annex-2
not correctly furnished 2. .Petition not correctly
addressed to Honorable Court
MAHESWAR 2024-07-
148 |D-CMP/32096/2024 MOHANTY 30 PAGE 40,41 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- |9-PROVISION OF LAW NOT FURNISHED ON
149 | ABLAPL/22546/2024 AVIRAM PATRA 14 TOP OF CAUSE TITLE.
C.T.Case n0.782/2024 not furnished in Index.
150 |D- ALOK KUMAR 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/22483/2024 MOHAPATRA 30 AG/CG/IT/CT/ETC.NOT FILED.




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1. Page no. 13 not legible.

6-RECEIPT SHOWING SERV.COPY TO

D- RAJENDRA 2024-07-
151 | ABLAPL/22586/2024 NARAYAN ROUT |30 AG/CGAT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
152 |D-WP(C)/32176/2024 giISJN KUMAR 5824'07' AG/CG/T/CT/ETC.NOT FILED.
Receipt showing service of copy on SC S and ME
KUNAL KUMAR |2024-07- not filed.2.Name of petitioner no.4 mentioned in
153 D-WP(C)/32168/2024 SWAIN 30 the cause title not tally to Vakalatanama and status
appears to be incorrect.
D. 5024-07. 6-RECEIPT SHOWING SERV.COPY TO
154 CONTC/29896/2024 ADV 30 AG/CG/IT/CT/ETC.NOT FILED.
155 D- SOUBHAGYA 2024-07- |Authentication fee due on the Copy of Trial Court
RPFAM/32046/2024 KUMAR DASH 30 Judgement A .Fee of Rs.8.25. not paid
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
156 2]'3L APL/22527/2024 Q%%ﬁf{gh&R 5824'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
PRAVAT KUMAR 2024-07-
157 |D-WP(C)/32142/2024 NAYAK 30 AG/CG/IT/CT/ETC.NOT FILED.
158 D- ASHOK KUMAR 2024-07- |The name of Dist.of the O.P. mentioned in cause
TRPCRL/21791/2024 |SARANGI 30 title seems wrong
ABLAPL/22498/2024 [DASH 30 : :
o D DIPTIRANIAN  [2024-07- 009 ground certificate not furnished t
RPFAM/30101/2024 [MOHAPATRA 30 oy B O HITIEE COPY OF OTyR ARER RO
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
161 CONTC/29893/2024 ADV 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ABINASH 2024-07-
162 |D-WP(C)/32677/2024 ROUTRAY 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
163 D- MANORANJAN  |2024-07- |[7-VAKALATNAMA NOT PROPERLY
BLAPL/22519/2024 |PADHI 30 STAMPED,EXECUTED,ACCEPTED.
Name not furnished in capital.
164 |2 JYOTIRMAYA  2024-07- (08 S OTFILED,
ABLAPL/22655/2024 |SAHOO 30 : :
BHABANI 2004-07- 6-RECEIPT SHOWING SERV.COPY TO
165 |D-WP(C)/32186/2024 [SANKAR 30 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
D. 5024-07. 6-RECEIPT SHOWING SERV.COPY TO
166 CONTC/31597/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
167 |D-WP(C)/32280/2024 gﬁsl\gf‘ KRISHNA 5824'07' AG/CG/T/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

168 |D-ARBP/32115/2024 |S.S. RAO 5824'07' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

169 |D-WP(C)/32159/2024 [ 134 PRASAD 1202407 0617/ T/ETC.NOT FILED.

PATRA 30
D. 2024.07. |6-RECEIPT SHOWING SERV.COPY TO

170 | CoNTC319472024 ADV- 30 AG/CG/IT/CT/ETC.NOT FILED.

D. 2024.07. |6-RECEIPT SHOWING SERV.COPY TO

171 | CONTC/319402024 | ADV- 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

Ly D- DV 5024-07. [AG/CG/IT/CT/ETC.NOT FILED.

CMAPL/32512/2024 30 Delay in filing 101 days. 2. Provisional of Law not
correctly furnished.
BHABANI 2024-07. [6-RECEIPT SHOWING SERV.COPY TO

173 |D-WP(C)/32187/2024 [SANKAR 30 AG/CG/IT/CT/ETC.NOT FILED.

TRIPATHY (1)
i |- ARUN KUMAR  D024-07- (00 o on e ONOT FILED.
ABLAPL/22496/2024 BEHERA 30 : :
Provisional of Law furnished,but appears to be

175 |D-MACA/31734/2024 f/{lg\gﬁl‘g'}:ﬁ{ §824-07- wrongly furnished in [A. 2.Prayer in [A
n0.1661/24 not signed by Adv.

D. 2024.07. |6-RECEIPT SHOWING SERV.COPY TO

176 | CRIMP225612024 | SANGRAM RATH (30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

177  |D-WP(C)/32152/2024 SATYA PRAKASH 2024-07-1\ ) G/IT/CT/ETC.NOT FILED.

NATH 30
D. 2024.07. |6-RECEIPT SHOWING SERV.COPY TO

178 | CONTC/29894/2024 ADV- 30 AG/CG/IT/CT/ETC.NOT FILED.

D. 2024.07. |6-RECEIPT SHOWING SERV.COPY TO

179 |RLAPL/227152004 |SUJATAJENA 20 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

180 |P- BIJAYA KUMAR  2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22523/2024 BEHERA 1 30
provision of law not correct.
SANTOSH 21-STATUTORY DEPOSIT/AWARDED

181  |D-MACA/31686/2024 KUMAR §824'07' AMOUNT NOT DEPOSITED.

MOHANTY 1.Period of Delay 134 days

182 |D-MACA/31722/2024 i/ﬁg]?}];:ip KUMAR §824-07- Address of Respondent.2 to 5 not given
6-RECEIPT SHOWING SERV.COPY TO

183 |D-WP(C)/32189/2024 IJ;{E%TI RANJAN 5824'07' AG/CG/IT/CT/ETC.NOT FILED.

184 |2 SAROJRUMAR 12024-07- TG{E:CGE/E/TCSTI/{ST\ZIESTSESESOPY 10

CONTC/32007/2024 |MISHRA 30 : -
6-RECEIPT SHOWING SERV.COPY TO

185 |D-WP(C)/32156/2024 iﬁgﬁg}x’* KUMAR 5824'07' AG/CG/IT/CT/ETC.NOT FILED.




PRASANTA

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
186 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22590/2024 |5 S/m o 30
57 D KURESH PRASAD 2024-07- 0 8o o oL bD,
CRLMP/22180/2024 DASH 30 : .
188 P SANTOSH 2024-07- TG{E:CGE/E/TCSTI/{ST?ESTSESESOPY 1o
BLAPL/22651/2024 |[KUMAR ROUT |30 . .
189 P BUAY KUMAR 12024-07- TG{E:C(}E/E/TCSTI/{ST?ESTSESESOPY 1o
CRLMC/22367/2024 BEHERA 30 : .
6-RECEIPT SHOWING SERV.COPY TO
190 |D-WP(C)/32183/2024 SgﬁlﬁA RANJAN 5824'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHASISH 2024-07-
191 [D-WP(C)/32266/2024 ¢\ barrrs 20 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19y |D- RAJIBA LOCHAN [2024-07- |19-UNDERTAKING FOR NON FILING OF
CRLMP/22298/2024 [PRADHAN 30 TRANSLATED COPY NOT FILED
. In index Sl. no. 5 not mentioned on Annexure-2.
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-07-
193 [D-WP(C)/32061/2024 |\ b a iy 20 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GOUTAM KUMAR [2024-07-
194 |D-WP(C)/32196/2024 |,/ ‘1 \ pyva 30 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.07. [6-RECEIPT SHOWING SERV.COPY TO
195 | CONTC/319922004 ADV- 30 AG/CG/IT/CT/ETC.NOT FILED.
196 D- PRAMOD KUMAR (2024-07- |1. Period of Delay 76 days 2. Good ground
CRLREV/21823/2024 |LENKA 30 certificate not furnished
D- JAYAPRAKASH  [2024-07- L
197 |CRLREV/21961/2024|TRIVEDI 30 Code Wrongly indicated
D. 2024-07. [6-RECEIPT SHOWING SERV.COPY TO
198 |0l APL/22534/2004 |ARUEET MISHRA |20 AG/CG/IT/CT/ETC.NOT FILED.
2024.07. [6-RECEIPT SHOWING SERV.COPY TO
199  |D-WP(C)/32351/2024 MANAS PATI 20 AG/CG/IT/CT/ETC.NOT FILED.
200 P SAGARIKA 2024-07- TG{E:CGE/E/TCSTI/{ST?ESTSESESOPY 1o
CONTAC/31899/2024|SAHOO 30 : :
201 P PARTHA SARATHI [2024-07- TG{E:C(}E/E/TCSTI/{ST?ESTSESESOPY 1o
ABLAPL/22491/2024 DAS 30 . .
202 P BIBHU PRASAD  12024-07- TG{E:CGE/E/TCSTI/{ST?ESTSESESOPY 1o
BLAPL/22521/2024 |CHHUALSINGH |30 . .
6-RECEIPT SHOWING SERV.COPY TO
PRONOY 2024-07-
203 |D-WP(C)/32170/2024 |\ = S ipy 20 AG/CG/IT/CT/ETC.NOT FILED.
204 |D- DIBYACHARAN  [2024-07- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/22461/2024 |SWAIN 30 AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL

LETTERS/ENROLMENT NUMBERS/MOBILE




PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- SATYA RANJAN  2024-07-

205 ABLAPL/22644/2024 IMULIA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

PRASANTA AG/CG/IT/CT/ETC.NOT FILED.

206 |2 KUMAR 2024-07-

ABLAPL/22575/2024 ROUTRAY 30 1.C.T.case n0.815 of 2024 in cause title not tally
with para-3 of the petition.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

207 D- JUGAL KISHOR  |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22556/2024 |[ROUT 30
1. Signature of the deponent not tally with
affidavit.
6-RECEIPT SHOWING SERV.COPY TO

208 |D-WP(C)/32162/2024 [5 10 PRASAD 12024074 0 G 1/ T/ETC.NOT FILED.

PATRA 30
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-07-

209 |D-WP(C)/32195/2024 KUMAR DALAI 130 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIPIN KUMAR 2024-07-

210 |D-WP(C)/32268/2024 NAYAK 30 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- . .

211 CONTC/31615/2024 ADV. 30 occupation not furnished

212 |D-LAA/31479/2024 EEI{{EDI\EI]?,%AG C §824-07- Requisite for issue of notice not filed.

D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO

213 CONTC/31968/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

SATYABRATA 2024-07-
214 ID-WP(C)/32057/2024 SATAPATHY 30 1.Annexure 2 and 3 are wrongly
furnished.2.Synopsis and list of dates and events
are not marked as A and B respectively in the
index.
6-RECEIPT SHOWING SERV.COPY TO
)15 D- HARIPAD 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/22355/2024 MOHANTY 30 1. Fathers name of the cause title not tally with the
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
216 |D-WP(C)/32223/2024 ARUN KUMAR —12024-07- ) o 517/ T/ETC NOT FILED.
PATRA 30
MOHENDRA 02407 1-COURT FEE IS DEFICIENT.

217 |D-LAA/30474/2024 | KUMAR R . .
MOHAPATRO 30 Court Fee of Rs.2985/. is payble, not paid.

Requisite for issue of notice not filed.




6-RECEIPT SHOWING SERV.COPY TO

D- CHANDAN 2024-07-
218 IBLAPL/22501/2024 SAMANTARAY |30 AG/CGIT/CT/ETC.NOT FILED.
D- 2024-07- . :
219 RPFAM/31944/2024 PRATIK NAYAK 30 Good ground certificate not furnished.
220 |D-WP(C)/31998/2024 Elé%l\{[OD KUMAR §824-07- Opposite party no-1 not properly described.
6-RECEIPT SHOWING SERV.COPY TO
ALOK KUMAR 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
221 |D-WP(C)/32252/2024 MOHAPATRA 30
Page 13 is not legible .
P PADMALAYA - 2024-07- (0 8 o B e ED,
CRLMP/22676/2024 MOHAPATRA 30 : :
23 P DEEPAK KUMAR 2024-07- (0 8 nr o O FILED,
CRLMA/22383/2024 PANDA 30 : :
.Receipt Showing Serv.copy To School and Mass
224  |D-WP(C)/32184/2024 RUNAL RUMAR |2024-07- Education not Filed. 2.Status of petitioner no.10
SWAIN 30 :
appears to be incorrect.
D- PRASANTA 2024-07- (0-RECEIPT SHOWING SERV.COPY TO
225 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22594/2024 ROUTRAY 30
D- 2024-07- (0-RECEIPT SHOWING SERV.COPY TO
226 CONTC/29900/2024 ADV 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
227 D-WP(C)/32133/2024 [RAMAKANTA - 12024-07-
PANDA 30 . .
Date mentioned in annexure-1 and averment of
writ petition does not tally with index.
6-RECEIPT SHOWING SERV.COPY TO
228 |D-WP(C)/30941/2024 [LAXMIDHAR - 12024-07- ) 511/ T/ETC NOT FILED.
DASH 30
BHABANI 2024-07- (0-RECEIPT SHOWING SERV.COPY TO
229 |D-WA/31790/2024  |SANKAR 30 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
KARUNAKAR 2024-07- |1.Period of Delay 130 days. 2. Occupation of
230 |D-MACA/31698/2024 DAS 30 deponent not given in affidavits
2024-07- (0-RECEIPT SHOWING SERV.COPY TO
231 |D-WP(C)/32198/2024 |SAIBRATA RATH 30 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
SIDDHARTH 2024-07- |19-UNDERTAKING FOR NON FILING OF
232 \D-WP(C)/32403/2024 |bp ASAD MISHRA 130 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
)33 D- GOKULANANDA |2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22579/2024 |SAHU 30 1.Paragraph in declaration not correctly furnished
in the petition.2.Page no.12 not legible.
234 |2 SAMARENDRA  2024-07- (£ 5o e RO En,
ABLAPL/22538/2024 BAHADUR 30 : :
D- 2024-07- (0-RECEIPT SHOWING SERV.COPY TO
235 CONTC/31942/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

236 |D-WP(C)/32180/2024 [ YHOK KUMAR 1202407, 0. G/1T/CT/ETC.NOT FILED.
SAHOO 30
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
237 CONTC/32006/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
238 |D-WP(C)/32251/2024 gllji/lHAgéAHOO §824_07_ NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
139 D- RAMANI KANTA |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMA/22448/2024 PATTANAIK 30
.Certified Copy Of Trial Court Order Not Filed
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
240 |D-WP(C)/32246/2024 PRADHAN 30
Page no 19 is not neat and legible.
19-UNDERTAKING FOR NON FILING OF
241 D- ASWINI KUMAR |2024-07- TRANSLATED COPY NOT FILED
ABLAPL/22522/2024 MISHRA (3) 30
provision of law not correct.
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
242 CONTC/31974/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
243 [ JAGABANDHU  2024-07- (0 8 o B O FILED,
BLAPL/22533/2024 |[SAHU 30 : :




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 30-07-2024 (CASES FILED BEFORE 2024)

Sl Filing Case Advocate for

no. Number Number Petioner/Caveator Defects as per S.R.

OTHERS. DELAY OF 1
DAY

OTHERS. GOOD
GROUND CERT. NOT

FURNISHED
1 ||FAO/55/2018 || FAO/55/2018 M/?{t"éﬂﬁgg% 6. RECEIPT SHOWING
: SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

24. LIMITATION NOT
IN TIME / EXPIRED.






